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The Huse then adjourned
at seven minutes
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The House rea sembled after lunch
ag two minutes j ast. two of the clock,

Mr. Deputy Cha man in the Chair.
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA). Sir, I beg
to lay on the Table a statement (in
English and Hindi) showing the Sup-
plementary Demands for Grants (Ge-
neral) for the year 1981-82 (Decem-
ber, 1981).

-
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SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF
THE GOVERNMENT OF ASSAM
2 FOR THE YEAR 1981-22

THE MINISTER OF STATE IN THFE
MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA): Sir, 1 beg
to lay on the Table a statement (in
English and Hindi) showing the Sup-
plementary Demands for Grants far
Expenditure of the Government of
Assam for the year 1981-82,

MR. DEPUTY CHAIRMAN: We
will now continue with the Calling
Attention, ¢

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE
Reported Acute Drought conditions in
Rajasthan angd some other parts of

the country—contd,

DR. M.M.S. SIDDHU (Uttar Pra-
desh); While appreciating the assis-
tance given by the Central Govern-
ment to ameliorate the conditions of
the drought ang famine affected areas,
may 1 ask a simple question to the
hon. Minister? Is it enough? Does
it satisfy the people? Take the exam-
ple of Rajasthan. Since the forma-
tion of Rajasthan, Rs. 700 crores have
been spent on providing reliet to
famine-hit people in that State, May
I have the attention of the House?

MR. DEPUTY CHAIRMAN: Order,
order, Now, you please go on.

DR. M.M.S. SIDDHU: Since the
vear 1967-68 to tle year 1980-81, out
af these 16 years, only for three years
the State of Rajasthan has bfen free



